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particular officers or anybody  who 
were responsible ior not effecting this 
improvement earlier? Secondly,  I 
want to know whether, once the fac­
tory starts producing currency paper, 
the Ministry contemplates to revert 
back to the old size of the currency 
notes. ;

Shri Morarji Demi: If this kind o! 
reasoning is adopted, then for every 
improvement, the previous people will 
have to be punished and no improve- 
ment will ever take place. Why does 
the hon. Member object to wisdom 
coming even late?

Shri S. Kundu: There is no question 
of wisdom coming late. There is no 
wisdom. I wanted to know also whe­
ther the hon. Minister contemplates to 
revert back to the old size of the 
currency notes once the factory starts 
production Of currency paper.

Shri K. C- Pant: That will make 
confusion worse confounded.
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Shri AmlMihagan: Will the hon.
Minister tell us, though they have no 
other alternative except to reduce the „ 
sire of the currency notes in order 
to save about Rs. 30 lakhs, whether 
thsry propose to print notes oi differ* 
«nt denominations in different shapes

and different colours in order to lessen 
the confusion among the people in 
handling these currency notes?

Shri Momrji Deeai: That suggestion
will be considered.
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Categorisation Committee’s Report 
Regarding Government prew Workers

+

*816, Shri S. M, BsnerjM;
Shn Madhn Limaye:
Shri Ram Gopai Shalwaie;
Shri Prakaah Vlr Shastri:
Shri Raghnvir Singh Shastri: 
Shri Shiv Komar Shastri:
Shri Ram Avtar Sharma:
Shri Hnkam Cfaand Kachwai: 
Shri Onkar Lai Berwa:
Shri Arjun Singh Bhadorla:
Dr. Surya Prakaah Puri;
Shri T. S. Knahwah:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) whether the report Of the Cate­
gorisation Committee has been imple­
mented in full in respect of the Gov­
ernment Press Workers in the country;

(b) whether the modifications sug­
gested by the various Unions and As­
sociations have been embodied in the 
report; and

(c) if not, the reasons therefor?

The Minister of Work*, BeoUg and 
Supply (Shri Jaganath Kao): (a) A 
detailed statement containing the re­
quisite information is laid on <the Table 
odC the House.  [Placed in Library. 
See No. LT-837/67].

(b)  and (c). The views of the Unto** 
and Associations were duly consider­
ed but could not always be *ceepted
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as some of them were rather be luted 
or required major modification of the 
whole cadre structure which was cut- 
side the purview 0f the Categorization 
Committee's terms of reference.

Shri S. M. Buerjee: This Categori­
sation Committee wu appointed be­
cause there wa* a feeling amongst the 
press employees that they were not 
heard properly by the  Second Pay 
Commission. It is as a result of that 
the Categorisation Committee beaded 
by Mr. P. K. Sen wag appointed.  I 
would like to know whether some of 
the recommendations of this Commit­
tee or some of the suggestions of the 
various Unions representing the press 
employees were not considered only 
because they were objected  to by 
Finance and, if so, what steps have 
been taken to overcome those diffi­
culties.

Shri faganath Ba»i The main rea­
son for not implementing some if the 
recommendations of the Committee is 
that w* have to proceed within the 
ambit of the recommendations of the 
Second Pay Commission according to 
which the maximum pay scale *ai 
Rs. 240. That is the main reason why 
the Committee could not go into the 
auggestiona of the various unions and 
associations.

Shrt S. ML Btaetjee: Now that the 
Second Pay Commission's period has 
expired—it is more than five years 
now and those scales do not exist now 
for the  Government employees—I 

would like to know whether the un­
animous recommendations of this 
Committee will be reconsidered in the 
light of the fact that the Pay Com­
mission scales do not exist now for 
the Government employees.

Shri lagans th Bao: Where theie are 
no scale*, certainly I am afraid, we 
have to wait for the Third Pay Com­
mission. But within the available 
cadres, I am prepared to have any 
rationalisation.
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Shri Jagmnath Rao: Government are 
sincere and anxious to implement the 
recommendation. The terra® of refer­
ence are given in the report of the 
Categorisation Committee, which has 
been laid on the Table of the House, 
(/nterruptioni).
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Shti Jagajtath Km: It means that 
the principle has tiwn accaptad, hut it 
is not implemented, it has yet to be 
implementd.

Shrt A. B. Vajpayee: This explana- 
nation is not at all satisfactory because 
the statement clearly shows the recom­
mendations which are yet to b» im­
plemented.  There is an attempt at 
word jugglery.

Shri Kanwar Lai Quptu What Is the
practical meaning of it/

Shrt Jaganath Rao: The meaning to 
that the principle of tha recommenda­
tion is accepted, but it is yat to be 
implemented.
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